WP(C) No. 322/2014

BEFORE
THE HON'BLE MR JUSTICE UMA NATH SINGH, CHIEF JUSTICE (ACTING)
HON'BLE MR JUSTICE T NANDAKUMAR SINGH
& HON’BLE MR JUSTICE S R SEN

13.02.2015

Mr S Sen Gupta, learned GA, appearing on behalf of learned
Advocate General, Meghalaya, prays for adjournment on the ground that
the latter is in some personal difficulties, therefore, he is not able to
appear. In terms of the request, the matter is adjourned for two weeks.

List the matter on 27.02.2015.
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